FORM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy (Liquidation Process) Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
AVINASH EM PROJECTS PRIVATE LIMITED

1. | NAME OF CORPORATE DEBTOR Avinash EM PrOjectS Private Limited

DATE OF INCORPORATION OF CORPORATE DEBTOR 31° January 2006

3. | AUTHORITY UNDER WHICH CORPORATE DEBTOR [ROC-Delhi

4. | CORPORATE IDENTITY NUMBER / LIVHTED LIABILITY- U45201DL2006PTC145665
IDENTITY-NUMBER OF CORPORATE DEBTOR

5. | ADDRESS OF THE REGISTERED OFFICE AND PRINCIPAL 308 National Arcade plot No 4 LSC Main
OFFICE (IF ANY) OF CORPORATE DEBTOR R%ad Gazipur, Delhi, Gazipur, Delhi, Delhi,

India,

6. | DATE OF CLOSURE OF INSOLVENCY RESOLUTION PROCESs ~ [09™ January 2024

7. | LIQUIDATION COMMENCEMENT DATE OF CORPORATE 18" March 2024 (Date of receipt order 04"
DEBTOR April 2024)

8. | NAME AND REGISTRATION NUMBER OF THE Manoj Kumar Anand,
LIQUIDATOR

9. | ADDRESS AND E-MAIL OF THE LIQUIDATOR, AS 2 Community Centre, 3rd Floor, (Near
REGISTERED WITH THE BOARD PVR/McDonaId), Ngralna, l\!ew Delhi-110028
E-mail: anandmanoja@gmail.com

10 ADDRESS AND E-MAIL TO BE USED FOR 2, Community Centre, 3rd Floor, (Near

CORRESPONDENCE WITH THE LIQUIDATOR PVR/McDonald), Naraina, New Delhi-110028
Process e-mail: cirpavinashem@gmail.com

11.| LAST DATE FOR SUBMISSION OF CLAIMS 05" May 2024

Notice is hereby given that the Hon’ble National Company Law Tribunal New Delhi has ordered the commencement
of liquidation of the Avinash EM Projects Private Limited on 18" March 2024.

The stakeholders of Avinash EM Projects Private Limited are hereby called upon to submit a proof of their claims,
on or before 05" May 2024, to the liquidator at the address mentioned against item 10.

The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders may submit
the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

fds

(Manoj Kumar Anand)
Name and Signature of the Liquidator:
Date and Place: 5™ April 2024 at New Delhi
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“Acquirer”)

Cpen Offer,

POST OFFER PUBLIC ADVERTISEMENT TO THE EQUITY SHAREHOLDERS OF

NIDHAN COMMERCIAL COMPANY LIMITED

CIN: L3691TWB1982PLC034794,

Registered Office: 97, Park Street, Sth Floor, Kolkata- 700016, Tel No.: +91 033 222E

Email; nce_li@hotmail.com, Website: www.nidhanltd.com

Cpen Offer for acquisition of TEE00 (Seventy-Six Thowsand and Six Hundred) fully paid-up equity shares representing
25.87% of the equiy and voting share capital of Midhan Commercial Company Limited (*MCCL"! “Target Company™| at.an
CHfer Price of Rs, 490 (Rupess Forty-Nine Only) per equily share by Mro Bapil Hiralal Jain (hereinafter refarred to as the

This Post Difar Pubdic Advertisement is baing issued by Mis \VC Corporate Advisors Privale Limited, being the Manager to
the Ofer, on behall af the Acguirer, in comneciion with the Caoen Ciifar made I]:,' the Acguiser, purswant iooand In complianci
with Regulation 18{12) of the Securities and Exchange Board of india (Substantial Acquisition of Shares and Takeovers)
Regulations, 2011 and subsequent amendmeanis thereio ["SEBI (SAST) Regulations, 2011").

This Post Offer Public Adverisement showld be read in confinuation of and in conjuncton with the Pablic Announceamesn
dated December OF, 2023 {"PA"), tha Defailad Public Staternent dated Dacambear 14, 2023 (“0PS5") that was pubdished an
Cecamber 14, 2023 in The Financial Express (English daily all editions), Jansatta (Hindi daily all edibons), Pratah Kal
(Marathl Daily BMumbai edition) and Sukhabar (Bengall daily Kolkata Edition), the Drafl Letier of Offer dated December 21,
2023 ("DLOF"), the Letter of Offer along with Form of Acceptance dated March 04, 2024 ("LOF"} and the Offer Cpening
Public Announcement Cum Comigendum to the DFS datad March 15, 2024 that was published on Masch 15, 2024 inthe
afpramenticonad nesspapers. This Post OMler Advertisemant is being published in all the newspapers in which the DPS and
the Offer Opening Public Anncuncement Cum Comgendum to the DPS was published, Capialized terms used But naot
defined inthis Post Offer Advertisement shall have the meaning assigned {o such terms in the LOF
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1 Mama of the Tasgel Company Midisan Comrmercial Company Limited
2 Mame of the Acquirer areHREs Mr. Kapd Hiralal Jain
[There are ng PACs with the Acquirer]
3. Mame of Manager to the Offer W Corporate Advisors Private Limited
4 Mame of Regestar o ek O 2K, Inlogalutions Prosate Lirfibed
& Ciffer details:
&) Datéal Ooening ol Bhe OMar h'lr:-"-:j::l,r_ March 18, 2024
| &) DataofClosing of the Offer | Tuesday,April 02, 2024
] Dt of Payrment of Consaderation Mot Apphicaties

g Deetalla of rf-.;.ﬁ.n::quls.ulmn

Parbiculars

Proposed inthe
Offer Document

o ool Fally Diluted Equily Shaee Capital

i1 Oirer Frics & 480 per Fa. 450y
aguily shara equity shara
r.2. | Aggregate number of shares tenderad FEE00 MIL
7 Aggraﬁmg'nuﬁ'lber of shares accapted 78500 MIL

fd, | =zeofthe Ofer INumber of shares mulipleed Dy QHer price persharg) R 37,53, 404 ML
7.5, | Sharmeholding of the Acquirer eed-PdEaehore Share Purchase 0 | ]

Agresment [SPA) and PublicAnnouncemeant (Mo, & %) 0.00% L 00%%
7.6. | SharasAcquired by ey of SPA

& Mumber 192650 192650

& ol Fully Diluted Equity Shane Capsal 4. 565% G 56
7.7, | Shares Acquirsd by way of Opsn Offer

& NurimEeEr THE00 0

# %o of Fully Diluted Equity Shane Lagetal 2587 0,00
T8 | Shares acguined afler Deladed Public Satement

& Muomier ol shares acquired

& Priceaf e shars acquined Mol Agplicabli Mol Appicabie

& T ol iz shares acqguired
7.8, | PostOMer sharaholding ol Acquirar shdHte e

& PumeEr 2EO250 192550

& Sl Fally Diluted Equily Share Capdtal 90 23 G4 G6%
7.0, | Pre and Post Oifer sharehalding of Public Shanehalders =

& MNumbsr TaGid 20450 | 7EGOD 105750

20.8T% BT | E5ETR 35.44%

8. TheAcquirer accepts full responsibility for the information contained in this Post Offer Public Advertisement and alsa for
tha fulfilment of his obligations as laid down in the SEBI (5AST) Regulations, 2011

9. Acopy ol this Post Offer Public Advartisament wil De avaiabea on the websites of SEBL La., wawwosebs govin, MSEL e,
wwwamsed inand on CSE ab www, cse-india, com

ISSUED BY MANAGER TO THE OFFER ON BEHALF OF THE ACQUIRER:

VC Corporate Advisors Private Limited

LN LIGT 120WB2005PTC 106051
SEBIREGHM. Mo, INMOQO01 1086
Validity of Registration; Permanant
(Contact Persan: Ms, Urvi Belani !

Mr, Premjeel Singh)
31, Ganesh Chandra Avenue, 2nd Floor,
Sulle Mo, 20, Kolkata-T00 013
Tal. Mo (033) 2225-3940
Email: mailf@vocorporate. com
Website: www vcocorporale. com

5.K. Infosolutions Private Limited

CIN: U7 2300WB1992RTCO90120
SEBIREGHN, No.; INROOOO0388

Validity of Registraion: Permaneni
{Contact Person: Mr. Dilip Bhattacharya)
D42, Kalju MNagar Colony, Ground Flaor,
Jadavpur, Kolkata- TOO0A2

Tel. No.: (033)-24120027, 24120029,

Fax Mo (033)-24120027

Emaill |D: skodilip@gmail .com

Websile: www.skinfo.in

On behalf of the Acquirer:
Sdi-
Kapil Hiralal Jain

Pilace: Kolkata

Date: 05.04.2024
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SAM Branch Delhi,
First Floor, 17 Parliament Street, New Delhi. Ph.: 011-40230168,
Mob No-9572326444 Email: armbdelhi@indianbank.co.in

sREaads “ Indian Bank

“APPENDIX- IV-A” [SEE PROVISO TO RULE 6(2) & 8(6)]

ALLAHABAD SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

Ll -

e-Auction Sale Notice for Sale of Movahle/Immovable Assets under the Securitisation and Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002 read with proviso to Rule 6(2) & 8 (6) of the Security Interest (Enforcement) Rules, 2002

Notice is hereby given to the publicin general and in particular to the Borrower (s) and Guarantor (s) that the below described Immovable property mortgaged/charged to the Secured
Creditor, the Physical possession of which has been taken on 04/10/2023 by the Authorised Officer of Indian Bank, SAM Large Delhi Branch, Secured Creditor, will be sold on
“As is where is”, “As is what is”, and “Whatever there is” on 24/04/2024, for recovery of Rs.2,70,45,204/- (Rupees Two Crore seventy Lakhs forty five Thousand two
hundred and four only) on 22/10/2018 with further interest, costs, other charges and expenses thereon due to the Indian Bank, SAM Branch Delhi, Secured Creditor, from
(1) M/s Maxworth Infrastucture Pvt 108-109, Star Towers, Sector-30, Gurgaon-122003,

(2) M/s Murliwala Realcon Pvt Ltd (Guarantor), 10th Floor, Tower-9, Building-B,DLF Cyber City, Phase-IIl, Gurgaon-122009,

(3) Mr. Sushil Kaudinya (Guarantor), Flat No-303, Tower-1, Beverly Park, Jaypee CGHS Ltd, Plot no-2, Sector-22, Dwarka, New Delhi-110077,

(4) Mr. Amarjeet Dhillon (Guarantor), 284/15, Laxmi nagar, Baroda Road, Gohana, Sonepat, Haryana-131301,

(5) Mr Devender Lochab (Guarantor), C-36, Sushant Apartment, Sushant Lok-I, Gurgaon-122002

The specific details of the property intended to be brought to sale through e-auction mode are enumerated below:

Details of property

Detailed description of the Property All that part and parcel of the property consisting of 3 BHK of Flat No A-0702 of area 1600 Square feet in the City

Residences at the sector-10A, Gurgaon-122001 in the name of M/s Maxworth infrastructure Private Limited

Encumbrances on Property Not Known to the Bank

Reserve Price Rs. 81,60,000/- (Rupees Eighty one lakh and sixty thousand rupees only)

EMD Amount Rs. 8,16,000/- (Rupees Eight Lakh sixteen thousand only)

Bid incremental amount Rs 1,00,000/- (Rupees One lakh only)

Date and time of e-auction 24.04.2024 between 11.00 A.M to 4.00 P.M

IDIB64716899972

Property ID No.

Bidders are advised to visit the website (www.mstcecommerce.com/auction/home/ibapi) of our e auction service provider MSTC Ltd to participate in online bid. For Technical
Assistance Please call MSTC HELPDESK No. 033-23400020/23400021/23400022 and other help line numbers available in service providers help desk. For Registration status with
MSTC Ltd, please contact ibapiop@mstcecommerce.com and for EMD status please contact ibapifin@mstcecommerce.com.

For property details and photograph of the property and auction terms and conditions please visit: https://ibapi.in and for clarifications related to this portal, please contact help line
number ‘18001025026’ and ‘011-41106131’.

Bidders are advised to use Property ID Number mentioned above while searching for the property in the website with https://ibapi.in and www.mstcecommerce.com.
Date: 04.04.2024, Place: New Delhi

AUTHORISED OFFICER

SAM Branch Delhi,
First Floor, 17 Parliament Street, New Delhi. Ph.: 011-40230168,
Mob No-9572326444 Email: armbdelhi@indianbank.co.in

sEgads a Indian Bank

NORTHERN RAILWAY ==

Invitation of Tenders through E-Procurement system AR oniae

Principal Chiaf Materials Manager, Northern Railway, Mew Dalhi-110001, for and
an bahalf of the President of India, invites a<tenders through é-procuramant
systom for supply of the following items ;-

5. | Tender

Closing
Mo Mo, Oty

Birief Descripti
r scription Date

DESIGN, SUPPLY. ERECTION, TESTING
01| 01245003 | AND COMMISSIONING OF SUPERVISORY
CONTROL AND DATAACQUISITION

01 5ET 29-04-24

02 [ 16244263 | SPIN -ON FUEL FILTER. FE13 N0 | 0Z-05-08

03 | 07234075 | FORGED STEEL WHEEL - | 637 NOS | 03-06-04
Mote : 1, Vendors may visit the IREPS website |e_werw ireps.gowv.in

for details. 2. No Manual offer will be entertainad.

Tendar Motice Mo, 01/2024-25 Date:- 03.04. 2024 990/2024

Aum&mn okl Cantre: Ax

FOSSESSION
MONTTCE
UNDER
SARFAEST
ACT 202 06

Vitweraas The urdersigned biing the Authonzed Oficer of Axs Bark Lid. uncer [he Securilisation,
Ratonstnuchion of Financial Assals and Enfarcemant of Sacurfty Interest Act, 2002 and in axercise of the
porwerns confermad under saction 13 (12) read with Rufe 3 aof fhe Sacurify nlerest (Endarcamant] rulas
2002, =suad damard nofice wpon the Bomower(s)! Co-Borrower(s) Guaranbons)' Morgagars)
rantioned below, o repay the amaunt manbicned in the notice within G0 days from the dale of recaipt of
[ said Palice. Th Beerower(51 Co-Borrawer(s ) Guarantan s¥ Morgagans) having Taled 1o repay Tha
ameunt, notfice is hereby given & the Barrowen(a ) Co-Bormowen sl Guaranton'sh Mortgagans) and the
putlic i geraral that the urdersigned has taken possessian of the propary dascrbed hersin befivw in
exercise of powers canfared an biml ke undar Saction 13(4) oftha said Act read with Rule & of the sad
fulies an e Destw-maenioned dates, Thi Berowar(s)' Co-Bormowen sy Guaranlorsl Margagoris) n
particufar and the pubbc in genaral are hereby cautioned not 1o deal wilh e propedy-and ary deaings
with the property will be subject to the change of Axis Bank Lid. The Bomower(s)’ Co-Bormowen|s)
Guarantons ) Moripagons) aflentions &= invited %2 provisions of sub-sectan (8} of section 13 ofthe Azt in
raspecl o lima avaiahis, o medeam fesocured assels,

ol
m%

SERVING CUSTOMERS WITH A SMILE

(1) Mama of Borrowear | Co-bommower | 1. M Kewal Krshan Sio Mr. Bamesh Chand Flat No. 10051,
Bliock-E, Tower Mo, 6, Gh-T, Crossing, Republc, Ghamabed, U.p. 301016, Aluo AtMr. Kewsl Krishna

Hed Technokogies Lid, PiotMe 172, Mappks Tower, Secky 125, Naida, Up, 201301

2. Mrs. Neslu Raina Wioe- M, Kewal Brshna Flat Mo D031, Block-E, Tower MNa, 6, Gh-T, Crossing,
Republic, Ghaziabad, U, 201016,

Dascription of Property. Commencia Shop Mo, 129 On First Floar, kavng Supper anea 120 56 10
(Approx 2873 Sg. mir} with covered area 184 Sq. f. (Approx 18.02 Sa.mir} in tha commercial s2a
construcied  under the name and sbde &5 ° PAMCHEEL SQUARE" at -3 In the Tawnship Krawa as
crassmg republi: Dundabsra, Ghaziatad, AP - Esst Boad-30 M, West: Cther Propery,

Morih: Othar Proparty. Sowth: Road-45 Mirs

“APPENDIX- IV-A” [SEE PROVISO TO RULE 6(2) & 8(6)]
SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

. TR

ALLAHABAD

Date of Demond | Daote of Passession | Outstanding Amount - Bs, 25,33, 088/ Rupeas Twenly
Hotizz 18-Rug-2011 02-Apr-1014 Fiva Lakh Thirty Threa Thousand Eighly Eighl. Only

e-Auction Sale Notice for Sale of Movahle/Immovable Assets under the Securitisation and Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002 read with proviso to Rule 6(2) & 8 (6) of the Security Interest (Enforcement) Rules, 2002

Notice is hereby given to the publicin general and in particular to the Borrower (s) and Guarantor (s) that the below described Immovable property mortgaged/charged to the Secured
Creditor, the Physical possession of which has been taken on 04/10/2023 by the Authorised Officer of Indian Bank, SAM Large Delhi Branch, Secured Creditor, will be sold on
“As is where is”, “As is what is”, and “Whatever there is” on 24/04/2024, for recovery of Rs.2,70,45,204/- (Rupees Two Crore seventy Lakhs forty five Thousand two
hundred and four only) on 22/10/2018 with further interest, costs, other charges and expenses thereon due to the Indian Bank, SAM Branch Delhi, Secured Creditor, from
(1) M/s Maxworth Infrastucture Pvt 108-109, Star Towers, Sector-30, Gurgaon-122003,

(2) M/s Murliwala Realcon Pvt Ltd (Guarantor), 10th Floor, Tower-9, Building-B,DLF Cyber City, Phase-Ill, Gurgaon-122009,

(3) Mr. Sushil Kaudinya (Guarantor), Flat No-303, Tower-1, Beverly Park, Jaypee CGHS Ltd, Plot no-2, Sector-22, Dwarka, New Delhi-110077,

(4) Mr. Amarjeet Dhillon (Guarantor), 284/15, Laxmi nagar, Baroda Road, Gohana, Sonepat, Haryana-131301,

(5) Mr Devender Lochab (Guarantor), C-36, SushantApartment, Sushant Lok-I, Gurgaon-122002

The specific details of the property intended to be brought to sale through e-auction mode are enumerated below:

Details of property

The above-mentioned Borewer|s)’ Co-SBarmoaen sl Guaransan(s) Mortoagonsh ere herelby givan a 30
days' Nofce torepay the amount, else tha mortgapad propardes wil be sold on e expnyof 10 days' from
The date of pobdication of thes Malica, a5 par he prosiskons under tha Bwes 8 and & of Sacurity Inlerssl

{Enfercemant) Rutes 2002
Date: 05.04.2024, Place:- Noida Sdl- Authorized Officer, Axis Bank Lid,

Detailed description of the Property All that part and parcel of the property consisting of 3 BHK of Flat No D-0502 of area 1600 Square feet in the City

Residences at the sector-10A, Gurgaon-122001 in the name of M/s Maxworth Infrastructure Private Limited

Encumbrances on Property Not Known to the Bank

Reserve Price Rs. 81,60,000/- (Rupees Eighty one lakh and sixty thousand rupees only)

EMD Amount Rs. 8,16,000/- (Rupees Eight Lakh sixteen thousand only)

Bid incremental amount Rs 1,00,000/- (Rupees One lakh only)

Date and time of e-auction 24.04.2024 between 11.00 A.M to 4.00 P.M

Property ID No. IDIB64716899974

Bidders are advised to visit the website (www.mstcecommerce.com/auction/home/ibapi) of our e auction service provider MSTC Ltd to participate in online bid. For Technical
Assistance Please call MSTC HELPDESK No. 033-23400020/23400021/23400022 and other help line numbers available in service providers help desk. For Registration status with
MSTC Ltd, please contactibapiop@mstcecommerce.com and for EMD status please contact ibapifin@mstcecommerce.com.

For property details and photograph of the property and auction terms and conditions please visit: https://ibapi.in and for clarifications related to this portal, please contact help line
number ‘18001025026’ and ‘011-41106131".

Bidders are advised to use Property ID Number mentioned above while searching for the property in the website with https://ibapi.in and www.mstcecommerce.com.

Date: 04.04.2024, Place: New Delhi

AUTHORISED OFFICER

SAM Branch Delhi,
First Floor, 17 Parliament Street, New Delhi. Ph.: 011-40230168,
Mob No-9572326444 Email: armbdelhi@indianbank.co.in

sEaads a Indian Bank

“APPENDIX- IV-A” [SEE PROVISO TO RULE 6(2) & 8(6)]

gAETEIS ALLAMABAD SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

e-Auction Sale Notice for Sale of Movahle/Immovable Assets under the Securitisation and Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002 read with proviso to Rule 6(2) & 8 (6) of the Security Interest (Enforcement) Rules, 2002

Notice is hereby given to the public in general and in particular to the Borrower (s) and Guarantor (s) that the below described Immovable property mortgaged/charged to the Secured
Creditor, the Physical possession of which has been taken on 04/10/2023 by the Authorised Officer of Indian Bank, SAM Large Delhi Branch, Secured Creditor, will be sold on
“As is where is”, “As is what is”, and “Whatever there is” on 24/04/2024, for recovery of Rs.2,70,45,204/- (Rupees Two Crore seventy Lakhs forty five Thousand two
hundred and four only) on 22/10/2018 with further interest, costs, other charges and expenses thereon due to the Indian Bank, SAM Branch Delhi, Secured Creditor, from
(1) M/s Maxworth Infrastucture Pvt 108-109, Star Towers, Sector-30, Gurgaon-122003,

(2) M/s Murliwala Realcon Pvt Ltd (Guarantor), 10th Floor, Tower-9, Building-B,DLF Cyber City, Phase-Ill, Gurgaon-122009,

(3) Mr. Sushil Kaudinya (Guarantor), Flat No-303, Tower-1, Beverly Park, Jaypee CGHS Ltd, Plotno-2, Sector-22, Dwarka, New Delhi-110077,

(4) Mr. Amarjeet Dhillon (Guarantor), 284/15, Laxmi nagar, Baroda Road, Gohana, Sonepat, Haryana-131301,

(5) Mr Devender Lochab (Guarantor), C-36, SushantApartment, Sushant Lok-I, Gurgaon-122002

The specific details of the property intended to be brought to sale through e-auction mode are enumerated below:

Details of property

Detailed description of the Property All that part and parcel of the property consisting of 3 BHK of Flat No D-0903 of area 1600 Square feet in the City

Residences at the sector-10A, Gurgaon-122001 in the name of M/s Maxworth Infrastructure Private Limited

Encumbrances on Property Not Known to the Bank

Reserve Price Rs. 81,60,000/- (Rupees Eighty one lakh and sixty thousand rupees only)

EMD Amount Rs. 8,16,000/- (Rupees Eight Lakh sixteen thousand only)

Bid incremental amount Rs 1,00,000/- (Rupees One lakh only)

Date and time of e-auction 24.04.2024 between 11.00 A.M to 4.00 P.M

Property ID No. IDIB64716899975

Bidders are advised to visit the website (www.mstcecommerce.com/auction/home/ibapi) of our e auction service provider MSTC Ltd to participate in online bid. For Technical
Assistance Please call MSTC HELPDESK No. 033-23400020/23400021/23400022 and other help line numbers available in service providers help desk. For Registration status with
MSTC Ltd, please contact ibapiop@mstcecommerce.com and for EMD status please contact ibapifin@mstcecommerce.com.

For property details and photograph of the property and auction terms and conditions please visit: https://ibapi.in and for clarifications related to this portal, please contact help line
number ‘18001025026’ and ‘011-41106131’.

Bidders are advised to use Property ID Number mentioned above while searching for the property in the website with https://ibapi.in and www.mstcecommerce.com.

Date: 04.04.2024, Place: New Delhi

AUTHORISED OFFICER

SAM Branch Delhi,
First Floor, 17 Parliament Street, New Delhi. Ph.: 011-40230168,
Mob No-9572326444 Email: armbdelhi@indianbank.co.in

“APPENDIX- IV-A” [SEE PROVISO TO RULE 6(2) & 8(6)]
SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

e-Auction Sale Notice for Sale of Movahle/Immovable Assets under the Securitisation and Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002 read with proviso to Rule 6(2) & 8 (6) of the Security Interest (Enforcement) Rules, 2002

Notice is hereby given to the public in general and in particular to the Borrower (s) and Guarantor (s) that the below described Immovable property mortgaged/charged to the Secured
Creditor, the Physical possession of which has been taken on 04/10/2023 by the Authorised Officer of Indian Bank, SAM Large Delhi Branch, Secured Creditor, will be sold on
“As is where is”, “As is what is”, and “Whatever there is” on 24/04/2024, for recovery of Rs.2,70,45,204/- (Rupees Two Crore seventy Lakhs forty five Thousand two
hundred and four only) on 22/10/2018 with further interest, costs, other charges and expenses thereon due to the Indian Bank, SAM Branch Delhi, Secured Creditor, from
(1) M/s Maxworth Infrastucture Pvt 108-109, Star Towers, Sector-30, Gurgaon-122003,

(2) M/s Murliwala Realcon Pvt Ltd (Guarantor), 10th Floor, Tower-9, Building-B,DLF Cyber City, Phase-Ill, Gurgaon-122009,

(3) Mr. Sushil Kaudinya (Guarantor), Flat No-303, Tower-1, Beverly Park, Jaypee CGHS Ltd, Plotno-2, Sector-22, Dwarka, New Delhi-110077,

(4) Mr. Amarjeet Dhillon (Guarantor), 284/15, Laxmi nagar, Baroda Road, Gohana, Sonepat, Haryana-131301,

(5) Mr Devender Lochab (Guarantor), C-36, SushantApartment, Sushant Lok-I, Gurgaon-122002

The specific details of the property intended to be brought to sale through e-auction mode are enumerated below:

Details of property

g ds ¢ Indian Bank

. TR

ALLAHABAD

Detailed description of the Property All that part and parcel of the property consisting of 3 BHK of Flat No A-0904 of area 1600 Square feet in the City

Residences at the sector-10A, Gurgaon-122001 in the name of M/s Maxworth Infrastructure Private Limited
Not Known to the Bank

Rs. 81,60,000/- (Rupees Eighty one lakh and sixty thousand rupees only)

Rs. 8,16,000/- (Rupees Eight Lakh sixteen thousand only)

Rs 1,00,000/- (Rupees One lakh only)

Date and time of e-auction 24.04.2024 between 11.00 A.M to 4.00 P.M

Property ID No. IDIB64716899973

Bidders are advised to visit the website (www.mstcecommerce.com/auction/home/ibapi) of our e auction service provider MSTC Ltd to participate in online bid. For Technical
Assistance Please call MSTC HELPDESK No. 033-23400020/23400021/23400022 and other help line numbers available in service providers help desk. For Registration status with
MSTC Ltd, please contact ibapiop@mstcecommerce.com and for EMD status please contact ibapifin@mstcecommerce.com.

For property details and photograph of the property and auction terms and conditions please visit: https://ibapi.in and for clarifications related to this portal, please contact help line
number ‘18001025026’ and ‘011-41106131".

Bidders are advised to use Property ID Number mentioned above while searching for the property in the website with https://ibapi.in and www.mstcecommerce.com.

Date: 04.04.2024, Place: New Delhi AUTHORISED OFFICER

Encumbrances on Property
Reserve Price

EMD Amount

Bid incremental amount

FORM NO. URC-2

Advertisement giving notice about registration under Part | of Chapter XXI of the Act
[Pursuant to section 374(b) of the Companies Act, 2013 and rule 4(1) of the Companies
(Authorised to Registered) Rules, 2014]

1. Notice is hereby given that in pursuance of sub-section (2) of section 366 of the
Companies Act, 2013, an application is proposed to be made to the Registrar at
Central Registration Centre (CRC), Indian Institute of Corporate Affairs (1ICA), Plot No.
6, 7, 8, Sector 5, IMT Manesar, District, Gurgaon (Haryana), 122050, that M/s. Aryan
Hospital, may be registered under Part | of Chapter XXI of the Companies Act 2013,
as a company limited by shares.

2. The principal objects of the company are as follows:

(a) To purchase, lease or otherwise acquire, establish, maintain, operate, run, manage
or administer hospitals, medicare, nursing homes, health care, health aids,
Trauma center, research centers, diagnostic centers, blood bank service centers,
immunisation centers, medical and other research centers, rehabilitation centers,
clinics, polyclinics, laboratories. To provide medical relief to the public in all branches
of medical schemes by all available means;

(b) To carry on the business of manufacturers, processor, traders, importers, exporters in
Pharmaceuticals, cosmetic products pharmaceutical-fine chemicals, pharmaceutical
products, medical chemical preparations, compounds, injectables, tablets & other
related items & to do business as dealers of surgical, scientific diagnostic, therapeutic
equipments, dental materials & other related equipments, appliances & accessories,
clinic franchise, hospitals, pharmacy, scan / lab center & Other support/ Consulting
Services including to develop applications for managing patient information and
records, clinical information, radiology and laboratory information, financial records,
insurance claims, and operations of hospitals, medical practices, clinics, pharmacies,
and laboratories.

3. A copy of the draft Memorandum and Articles of Association of the proposed
Company may be inspected at the office at 236D Nahar Road, Daudpur, Gorakhpur -
273001, Uttar Pradesh.

4. Noticeis hereby given that any person objecting to this application may communicate
their objection in writing to the Registrar at Central Registration Centre (CRC), Indian
Institute of Corporate Affairs (IICA), Plot No. 6, 7, 8, Sector 5, IMT Manesar, District,
Gurgaon (Haryana), 122050, within twenty-one days from the date of publication of
this notice, with a copy to the company at its registered office.

Dated : 4t April, 2024

Name of Applicants
Dharmendra Pratap Singh
Usha R Singh

Sanjana Singh

Aryan Singh

Janmejay Singh

Anil Singh

NouhkwNeE

Vinay Pratap Singh

INVITIATION FOR EXPRESSION OF INTEREST FOR PROVIDING
PROJEC

. S _ RELEVANT PARTICULARS e
1. | Name of the Corporata IJEt:t-:_.r Ferrous infrastructure Private Limited

2. | Date of incorporation of Comporete | 02083006
| Dabrce |
3. | Corporate identsty Mumber LMS2010L 2006PTC 145748

' Rigd. Ceficer B-22, Lower Ground Flooe. langpums
Extermsion, Mew Dethi- 110004

4, | Addrass of the Regd, Office &
Principad office {if any) of the
Cormespondence Address and email | Comespondence Address: Unit Mo, 2534, Fifth Boar,
to b s for oresponidencn Toweer A, The Corenthum, Sactor 62,
with thie Resohution Prolizzsonal Moida, LR - 201307

Emai Id for comesponceno:
cim [ljw_u,ﬁ:lrriﬂgluul CEHT

o

Terma tar the appaintment of PMO

1. Expression of Interest is imvted from interested parties for providing Project
Management Consultancy Semicgs ("PMCT) for Ferrous City, Sector 19,
Dharuhera, Haryana Project

2. EQ areinvited from Individuals/ Firms/Companies (“Appiicant};

JApphcants Experience; alndividuals should hawve Enginsering Qualifications.
should have more than 15 yvears' experience in the field of Cinl Enginesnng aut of
which should have morethan 10 years’ expensnce in Real Estate in NCR.b.Incase
of Partnarship firms/Companias, at bast one of partnery director should have
the stated educational qualifications and expenence.c.Preference would be
given for Applicants having experience in designs, planning as well a5 execution of
High Rise RCC framed strocture buildings.

4, Brief 2cope of work of the Progect located 8t Ferrmows Gity, Sector 18, Dharuhera,
Heryana can be found st webpage hitps:/ Swww ferrousinfra.in)

5. The EOQI with a complete profile of jts directors, registrations particulars may be
submdtted at the eimtall id cirpoferrwsintrad@gmail com and the eriginal cogy of the
same may be submitted &t contact address mentionad inthe wehpage only, latast
by 1504 2024,

B, Incompiete and Labe EObare lable o be rejected summarihy.

7 Incase of amy quenys applicants may emall at cirp ferrpusinfra@gmall, com;

Date : 05.04,.2024
Place : New Delhi

Sd/-

Aghizh Singh

RP of Ferrous Infrastructure Private Limited

IP Regn. Mo. IBE/IPA-O02/IP-NO04 16,201 7-18,/11230
AFA Valid Upto 06112024

financialexp.epaptin

2T

(Area of Junsdiction - Farl of Utlar Pradesh)
B0, Uity Road, Near Heruman Sety Tamgle, Lucknaw-226007

ORG No. 6ED/2020
Peodce-Under Ruba-2 of Sacond Schedule fo the Incoms Tax sct, 1951
Faad with Sachon 29.of Oebls Ractwery of Dell Dus 10 Banks and
Frarcial inslifufions Am, 15903
Canara Bank |E-Symdlcate Bank)

Wersus
Ta|lnder Jazsal and snothers

1. Tajincler Jessal Zin Jaddish Singh, Rin 245, DDA Fals, Dld Tagone
| Garden Extansion, Mew Delhi- 110058
£ MY La Fetidenia Develapens Privale Limiled, Regisferad Ofioa &
220, 2nd Floor, Vandhman Suniise Plaza, PlotNo 1, L.5.C Viasundhara
Encizve, Deind - 110086 and Corporata ofice Amrapedl Comporais;
Tower, C-DEMD, Seclar 62, Moida, Dislicl Gagthm Buddh Nagar
SO0V Alen ab Fad blo, T-23, 1803, 18h Floor, Tower-T-25 Amapali
|La Hesiderda, Flolt Mo, GH-064, Molda Extension, Techaans-1, Distrct:
Gaitam Buddh Nagaf, Throughils Direclod Al honed Sioradony,
This is 1o rolify that 8 sum of 46,62, 418:68 (Rs, Forly Six Lac Shaty

RONTYA BRLA

o w CAPITAL

ADITYA BIRLA HOUSING FINANCE LIMITED

Registered Office- Indian Rayon Compound, Veraval, Gujarat -
362266 Branch Office- No N/17, 1st Floor, Vijaya Building

Barakhamba Road New Delhi - 110001

APPENDIX IV [See Rule 8 (1) of the Security Interest (Enforcement) Rules, 2002]

Possession Notice (for Immovable Property)
Whereas, The undersigned being the authorized officer of Aditya Birla
Housing Finance Limited under the Securitization and Reconstruction of
Financial Assets and Enforcement of Security Interest Act, 2002 (54 of 2002)
and in exercise of powers conferred under Section 13(12) read with Rule 3 of
the Security Interest (Enforcement) Rules, 2002 had issued a demand notice
dated 16-01-2024 calling upon the borrowers Rashid Qureshi, Sabila,
The Leevon Tailors, mentioned in the notice being of Rs. 80,68,091.15/-
(Rupees Eighty Lakh Sixty Eight Thousand Ninety One and Fifteen Paise
Only) within 60 days from the date of receipt of the said notice.
The borrowers having failed to repay the amount, notice is hereby given to the bor-
rowers and to the public in general that the undersigned has taken Possession of the
property described herein below in exercise of the powers conferred on him/her
under Section 13(4) of the said Act. read with Rule 8 of the Security Interest
(Enforcement) Rules, 2002 on this 03rd day of Apr of the year, 2024.
The borrowers in particular and the public in general is hereby cautioned not
to deal with the property and any dealings with the property will be subject to
the charge of the Aditya Birla Housing Finance Limited for an amount of Rs.
80,68,091.15/- (Rupees Eighty Lakh Sixty Eight Thousand Ninety One
and Fifteen Paise Only) and interest thereon. Borrowers attention is invit-
ed to the provisions of Sub-section 8 of Section 13 of the Act., in respect of
time available, to redeem the secured assets.

DESCRIPTION OF THE IMMOVABLE PROPERTY
All That Piece And Parcel Of Residential Property/Plot Bearing No. 4-P,
Sector-48, Urban Estate Faridabad, Area Measuring 418.50 Sq Mtrs.,
Situated At Sector 48, Urban Estatae, Badkhal, Faridabad, Haryana-
121001, And , Bounded By: East: Road 9m West: Plot No. 03 Sector-48
North: Plot No. 05-P Sector-48 South: Road 12 Mtr.

Date: 03/04/2024
Place: Faridabad

Authorised Officer
Aditya Birla Housing Finance Limited

FORM B
PUBLIC ANNOUNCEMENT

[Regulation 12 of the Insolvency and Bankruptey
Board of India (Ligumidation Process) Regulations, 2016|

FOR THE ATTENTION OF THE STAKEHOLDERS OF

AVYINASH EM PROJECTS PRIVATE LIMITED
PARTICULARS DETAILS

. |NAME OF CORPORATE DEBTOR  AVINASH EM PROJECTS PRIVATE LIMITED

L Date gf incorporaiion of Corporaie Debtor 318t January 2006

3, | Aushirity under which Comporate Dablor | ROC-Delhi

| 5 Incorporated Regstered i -

4, | Carporaba Idanity Mo, [ Limiled Lisbdily  |U4S201DL20DEPTC 145665

| Ioentificaton Mo. of Corparale Deditor

5; | Address of the registered office & principal | 308 National Arcade plol Mo 4 LSC Main Road
ofiice {if any) of Corporate Debior Gazipur, Delhi, Gazipur, Delh, India,

__________ 09th Januar{hﬂ

of Corparale Deblor Ddth April 2024}

8 |Nama & Hesirabon Number al Insohensy Hanu]ﬁumar Anand
Profezsional acting as Liguidator Regn. No: BEIEPA-001/P-POOOES 201 T-18M 0150

8| Address and Emall of the Suidator 2, Commurity Cenlra, 3rd Flaor, (Mear PYRiMcDomald),

85 regiatared with the Boand Naraing, New Dedhi-110023
E-mail; anandmanoia@gmail.com
|2 Carnemunity Cenire, 3rd Floor, [Near
PYRMcDenald), Marsana, New Dalki-110028
Process E-mail: cepavinashamiZgmail com

10 Ackirass and e-mail bo be used for
corraspandance with (ha lquidalor

____________________ | 05th May 2024

Notica is heredy given that tha Horfbie Ralional Company Law Tribunal New Delhi has crdered the |

commencamant of iguidaton of the Avinash EM Projects Private Limifed on 18th March 2024,

The stakehokiers of Avinash EM Projects Private Limited e hereby called upan to subenil & proof of

fhedr claims, on or bafome (F5th May 2024 tothe liquicdalor 3l the address mentionad againstitem 10

Tha firancial craditars shall submi thair proal of claims. by alectrorss means oaly, All alker stakeholdens

may submil the proofof daims in person. by postor by elecionicmeans

Submission of false or misleading proofs of ¢laim shall attract penalties. Sli-

Manoj Kumar Anand

Liquidator, Avinash EM Prolects Private Limited

Registration No,: IEIE-EA,—‘.:IEI 1IP-FOO0E4:2017-18101 5D

Diate : 05.04.2024
! Place : Mew Defhi

~LTTIEE HDB FINANCIAL SERVICES LIMITED o

Registerad Office: Radhika, 2nd Floor, Lew Garden Read, Mavrangowa, Shemndabad, Gujral, PinCode
390005 BRANCH OFFICE: 2ND FLOOR, HARI COMPLEX NEAR D-CORBIZ HOTEL BEHIND 'WAVE
MALL VIBHUTIKHAND GOMTINAGAR LUCKNOW-Z26010 U TTAR PRADE SH

Whereas, Tha Authonsed Officar OF Hdb Financial Sandces Limitad Undar The SecunSzatian And
Reconstruction Of Financial Assests And Enfarcement Of Securnity rsrest Act, 2002 (64 OF 2002 And In
Exercise Of Powers Gorderred Under Section 13(12) Fead With Rules 3of The Secunty Interesd
tenforcement] Rules, 2002 Izsuad Damand Mofice To The Borrowen's s Detaiad Hamunder, Calling
Upan The Bormowars To Repay Tha Amound Mentioned in The Said Motce With All Casls, Changas And
Experises TiActual Date OF Payment Within 60 Oavs From The Date O Recep Of The Same. The Said
Barowen'co-borrowar Having Faded To Repay The Amgunl, Molice s Haraby Given To Bomosenco-
barrcéer And The Publc In Genearal Thal The Undarsigned Hes Taken Symbofic Poszession Of The
Froperly Described Herein Betow In Exercse Of Powers Conferred On Himihes Under Saction 13(4)
Saclion 1401 The Said &2 Raad Wilh Rula B OF The Said Rubss OF Tha Secunity Intames! Enfarcamant
Rules 2002 On The Data Mantioned Alang 'With. The Bomowers In Paricular &nd Pubdic In Genaral Are
Hereby Cautoned Mal To Deal With The Prapesty And Any Dealngs Wen The Propery Wik B2 Subject
Tathe Change O Hdb Fnandal Sarices Limiled For The Bmount Specified Hanem Wilh Futurs Iitefest
Ciats And Charnges Fram The Respaclive Data. Detals Of Prapay Taken In Symbolc Passession dre
Heredr Hedow

1) NAME AND ADDRESS OF THE BORROWER/CO-BORROWER/GUARANTOR; 2) LOAN
ACCOUNT NUMBER; 3) LOAN AMOUNT; 4) DATE OF DEMAND NOTICE; 5) CLAIMED
AMOUNT IN INR; 4) DETAILS OF SECURITIES;7) DATE OF POSSESSION
MAME OF THE BORRCAVER & CO-BORROWER: 1. Manoj Bumar Shamna Maufan, Skyamo, Aga
AgraAgra-283125 Uitar Pradeshi And Alsa - Plo Mo 27, Khasra Mo 354 Shuated A% Rajesy Town Maluza
it Agra-282001 2, Gerra Shaemia Naufan, Shyamo, Agra Agra Agra-2831 25 Utkar Pradesh 3. Mamia
Devi Maufan, Shyame. fgra Agra Agre-2831125 Uttar Pradesh- Loan Account Nao.: 26144247 LOAN
AMOUNT : Rs H0000000 (Fupess Twenty Lakhs Only) by lean account no. 26144247, DEMAND
MOTICE DATE: 15-Jan-2024 - AMOQUNT CLAMED : R=. 2026697, 71/- {Rupeas Twanty Lakhs Twanky
Six Thowsard Siv Hundred Minety Seven - Paise Saventy Ora Only) 85 of 10-01-2024 snd fulure
coirachss) interasi Bl actugl realization together with ncidentsl axpenses, cost ard charges elo
DETAILS OF SECURITY. Al that paet and parcel of Pled no. 27, measuning anaa 195.00 Sg. Mates, land
b=aring Khasra Mo, 354 Siustad &t Rejesy Town, Mauza Mafri, Tehail and Dit, Agra. Property
Boundaries  Exsk Plal Mo, 18, West: Rasts 25 feel, Modth: Plal No 25, Soulh: Rasla 20 Fesl. DATE OF
SYMEOQLIC POSSESSION: 01-04-205
NAME OF THE BORROWER & CO-BORROWER: 1, Shree Jagdamba Shiksha Evam Visas Sansthan
Vidhya Magar Tedi Baghiya Agra Yamuna Bridge-J82006 Uttar Pradesh And Also - Plot ModhB7 & 832
Fart Of fhasea Mo, 1202086, Vidhye Palace, (vidhya Mketan) Mauza Marsich Yamana Bridge-28 5006 3
Feenakshi Sharma 134 Delence Slake Gaalicr Boad Phase-1agfaAgra lar Pradash- 282001 1
Marish Shama Vidhys Wager Tedi Bagiva Agre Yamuna Bridge-282006 Uttar Pradesh 4. Manish
Sharma 134 Defence Stale Gwallor Rosd Phasa-1 Agra Uttar Pradesh- 2082001- Loan Accounl
MNumbers- 15079202 , 10567055, LOAN AMDUNT : Rs. 1000000¢- (Rupsaas Ten Lakhs Only) by fnan
gccourd ne. 15074202 and  Rs. 5051441)- (Rupses Fifty Lekhs Fifty Ora Thousand Four Hundrad
Fourty Gre Only) by lean aocount ra, 10567055, DEMAND NOTICE DATE: 19-Jan-2024 ; AMOUNT
CLAMMED : Rs. 4004127 04)- (Rupeas Faurty Lakhs Fowr Thousand Cne Hundred Taenby Sevan and
Paza Four Orly) as of 18-01-2024 and future confraciual interest Gl sctual realzation together wilh
incidenks expenses, cosl and charges elc . DETAILS OF SECURITY: All The Piece fnd Parcal Plet
No. HE,7 & &/2 Admeasuring 500 Sq. Mirs Yards or 418 Sg. Mirs Hawing Measurmenis Easl ToWesi - 45
Ft Amd Medh Te Bouthe 100F1, Past Of Khpsra Mo, 1202086, Vidhya Paace, [Widhya Nikatan), Mear
Jegpdamba Dagree College, Maiza Manach Tebsil Esmadpur & Distncl Agra, Bourdaries, Easl Rasla2s
FL Wide, 'Wasl Plot of Samili, Morth: Phol OF Samili; South: Plot B-5 OF Manish Shama. DATE OF
C POSSESSION: 02-04 2034
MAME OF THE EORROWER & CO-BORROWER: 1, 0 Tadoning Malenal Slore Dav Najgar Gali Mo, &
Firnzabad-283200 Uttar Pradesh Also At H Mo 190213 Dew Wager Meuza Datong Firazabad-283203 2
Rakesh Kumar Werma 11094 Day Magar Firzatad-253203 Uttar Pradesh 3, Sona Yerma 17034 Dev
Nagar Feozabad-2B3205 Mar Pradesh 4. Saila Warma Dabrai Magi Bhalilgarg Dokeli Froeabad-
283203 Usar Pradash 5. Shilpi Verma 1322 Dev Mager Towre Wali Gali Finozabad-283200 Utkar
Fradesh 6. Umesh Bamar 17134 Day Magar Flmzabad-2853203 L8tar Pradesh 7. Dinesh Kumar Yarma
1734 Bus sland Ke Piche Dev Nagde Frozabad Firsabad UP-E83803 Frozabad-2832005 Uitar
Fradesh- Lean Account Numbers- R8E3735 & 155065 16; LOAN AMOUNT : Rs: 2000000 (Rupses
Twenity Lakng Cindy) by loan aceount r, 8468735 ard Ra. 3948000- (Rupses Three Lakks Ninty Four
Thousand Exght Hundred  Ondly) by loan account ni. 15506516 ; DEMAND NOTICE DATE: 15-Jan-
203 ; AMOUNT CLAIMED : Rs. 2035745339~ (Rupees Twanty Lakhs Thirty Five Thousand Seven
Hiird i I"tll:ll Five and |!'|||r_'|,- Mg Faege Only]as of 10012004 ard fulure conlractual imerest N
ectual realzalion legather with mcdental expensas, costand changas alc, DETAILS OF SECURITY: Al
that part and parcel of Prog, Mo 19214 on Aarazl aomeasurng 1070sg. . Or 107 2q. Mirs,, having
measunenents EasiSan, West-450, Morlh-200 & South-200 iuabed af Maiiza Daton i andar Seema
Chungi, Mausuma Muhalia, Dew Magar, Teh. & Distt. Firozabad-283205 Proparty Boundaries: East-
Frop. Of Padam Chand, West- Asrazi B0RES0E area 5300 =q ft, Horth-Prap. Of Raam Ralan, Soulh-&
widermag. DATE OF SYMBOLIC POSSESSION: 03-04-2024

The Borrowers” Attention |s Invited To Provisions OF Bub-section [B) OF Section 13 Of The Act, In
Respact Of Time Available To Redeam The Secured Assed.

For Any Ouery Please Contact Me Kesh Kopoor - 838076150 &
Vikos Amond - 711010384 - Heb Finandol Servicas Limited

Sdi- For HOB Financlal Services Lmibed,
Aulthorised Officer

Place:-Agra,
Dabe: 05-04-2024

_________(@IDBIsANK

IDEI Bank Ltd, NMG Department,

8th and 9th Floor, Plate B, Block-2, NBCC Office Complex,

East Kidwal Nagar, Dethi - 110023

{Twe Thousard Four Hundred Eighleen & paise Sixly Eight anly),
ooy together wilth panden alfie and futune Edeess! i 500 per avam

SHOW CAUSE NOTICE

weedl gabe of illlng Le. 0100, 3005 00 full restization (s made from e
defardiani ooetherwifh cost
£ o are e iy drechsd 1o pay ihe o e iien 15 daye of fe recaiptal

Borrower: M/s Metalyst Forging Lid., Registered Office Address at Gat No. 614,
Village : Kuruli, Taluka Khed, Dist. Pune, Maharaztra - 410501

e oica, |EI1|'|H Which ha NeCosary shal ba made N gocordance wiih
the Bacoveryof Debis Duain Bank and Financal Insthudion Aci, 1903
L You ae herely crdent] o declam on Afdavl the Parfcubrs o

Matice (s hereby given ta the parsons menticned balow thet the proceedings for dassification as freud as per RE| Mastar
Directions on: Fraud — Classificalion and Raporting by Commercial Banks and selecl Fi's dated July 074, 2016 (Wasbar
Direchions'), his Deen (niliabed dndd the Show Caose Nolios Bseed by he Bank 1o the ledoeng persons has bean relurmed

Address Designation (Borrower/PromoterDirector!

Partner/Proprietor fAccomplice.)

SAZE, DDA Flats,
Munlrka, Dalti = 110067

Whaole Time Derecior

| Emeats oy ar Belors 14.05.2024, ur-sanved

& ¥ou are hereby diected o appesr bedore 1he underaigned on N

15 20

& In addison to he sum alomsad you will also be kabla fo pay e

felkewing: Sh. Sowrmya Narsyanan
Detsils af Cost:. Rajagapalan

1. Applicalion Fees Rs. 49 004

I Advoosle Fass Rl 0 D0

The above parsons, f they a0 desire, (8] may mmediately collect the copy of the Shew Cause Mobce ailher in person o by
duly autharized parson by producing prood of idendity, fram the undersigned at the sddress 55 gren abave. (b) may Bhiow

3. Publication of Notices Ra. 534 Causa within 10 days rom he date of pullicabon ol fhis notice as 10 why Bhair namae should ned be classilied a5 fraud in

4 Migcollanocus Rs. 2.459 terrns of Master Directions and subseguent aclions be taken

5 Clerkage s 3,000, s/

| Gheep under my Hand Ang Sasbal Luckso s day of 16th, Februany, Hari Kumar Meena

ot Recovery Officar] | Date: 04/04/2024 Deputy General Manager
o © New Delhi o0 ©




